FORM A

PUBLIC ANNOUNCEMENT
| Under Regulation 6 of the Insoivency and Bankruploy Board of india
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016

FOR THE ATTENTION OF THE CREDITORS OF

LIFE ESSENTIALS PERSONAL CARE PRIVATE LIMITED
RELEVANT PARTICULARS

! |Name of Corporate Deblor LIFE ESSENTIALS PERSONAL CARE PRIVATE LIMITED
2. {Date of incorporation of Corporate Debtor | 071112013
3

, PAutharity under which Corporate Debtr is | Regsrar of Companies -[edy
rodfacraad | rmpslived Minder Provisions of Companies Act 2013

4. |Comerate Identity No. | Liméed Liablity | U2 00RR2043PTCO50853
kentification No. of Corporaie Debilor

5, | Addness of the regisiered cffice and Piol Na. 28-29, Electrons: City, Sectoe-14.
prncipal office (i any) of Corporate Dabior | Gunigram, HR- 122001

a iusm? commencemen date 06-07-2023 |Copy of order ughiadad

|respect of Corparate Detloe o 178 July 2023)
7 |Estimated date uftk:mdnm‘-w 12412024
rebgiulion procass

B, |Name and Regsiraton number of he CA VIPUL GARG, IP

ristivency professonal sing as Insenm | Reg. No IBBETFA001AP-P-0065272017-2016/10805
Resalution Professans AFA valid uplo: 19022024

g hﬂuﬁhemlldm&mﬁwrﬁmﬂw 11 Fioar, H!ﬁlg??ﬁ Eetlnr-ﬂ Panchiuiz *HHHMHE
professiondl, &% registerad with B board | E-mait: vipul_ca@@redifimall com

Hl|Address and e-mal lobe usedfr | CA Vipul Garg. H. No, 74, Secior-13,
CORTRSpORDENGE With tha Imierim Urban Estale, Kamal (HR)-132001
Resoajtion Professionad E-mail cavipulgarg1 @grmail com

1 | Last date for submissionof chaims 30-07-2023

09 | Classas of erecitors, | 3y, unvder chruse (b) | Not Applicabie
of sub-sechon ol saction 21, ascenaned
By b e Rasolution Professional
11} Mames of insoheency professionals denified| Mot Applcabia
¥ aclias authorised regresentalive of cradions
i gk e names for sach clasel
14 {a) Relevani forms and (@) Wb bk hatos Uwaw IbE1 pov inhome! downinacs
it) Delady of authorized epresentalves | (5] Physicar Addmess, Nol Applicable
| | are avaiatio at g
Hotice 1s hereby grven fhat the National Company Law Tribunal has ordered the commiencement of 2
cooparate insclvency rascloton process of fe Lile Essentials Personal Care Private Limdted on
D6th July, 2023 Howsver the order was upicaded on 179 of Jl.ETE5 dus fo water logging m the
basament of promasas of M bie NCLT  Chandigarh.
The credilors of Life Essentials Personal Care Private Limsted are heretiy called upon to subml Sher
clarms 'with proof on o before Jth July, 2023 1o S ndérim resciution professional at the acdness
martiored against entry No. 10
The finamcisi crediars shal submit their ciaims with preof by electonss means oniy. All ofher orediars may
s dheret the ciaima with proadin person, by post or by lectnime maans.
A linancsal credior besangng lo 3 class, as isted agamst the entry Mo, 12, shail ndicate il choce of
mutharsed regreserisfive Eom among e thaee insofvency professionals hed sgsinal entry No. 13 & act
a8 s thorised raprecantaties of the class Ispecily cass] i Form CA.
Submission of false or misleading proofs of claim shall attract penaltes.

CA VIPUL GARG

Interim Resclutan Profssonal for Life Essenbals Personal Care Private Lirmitid
| Date : 1507 2073 | Place: Panchiuda Regn. No.: IBBYIPA-001/IP-P04E212017-18/10805

Tinencighig P "
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